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(d) Government is fully seized of the security needs of the country. Necessary
steps as required have been initiated to ensure that the national security concerns
pertaining to borders are adequately addressed through capability and Infrastructure

development.
Separate healthcare allowance for ex-servicemen

+1025. SHRI LAL SINH VADODIA: Will the Minister of DEFENCE be pleased to

state:

(@ whether it is a fact that Government is contemplating to provide separate
allowance for the healthcare of ex-servicemen and their family members living in the far

flung areas;
(b) if so, whether Government has taken any steps in this regard, so far; and
(c) if so, the details thereof and if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF DEFENCE (DR. SUBHASH
RAMRAO BHAMRE): (a) to (c) No decision has been taken to provide scparate
allowance for the healthcare of ex-servicemen and their family members living in far

flung areas.
Developing infrastructure in border areas
1026. KUMARI SELJA: Will the Minister of DEFENCE be pleased to state:

(@) whether the development of infrastructure, particularly road and rail
connectivity in border areas of the country, is adequate for faster mobility of troops

and weapon systems in forward border areas;

(b) whether the country is fully capable to tackle any foreign aggression, if so,
the details thereof; and

(¢) the measures taken by Government for safety and security of border areas
and people living in border areas of the country?

THE MINISTER OF STATE IN THE MINISTRY OF DEFENCE (DR. SUBHASH
RAMRAO BHAMRE): (a) to (¢) Government is fully seized of the security needs of the
country and reviews the same from time to time. Required measures including

development of infrastructure like roads, rail and airfields are taken to safeguard the

TOriginal notice of the question was received in Hindi.
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sovereignty, territorial integrity and security of India. Further, Military capacity
enhancement and modernization of armed forces including armament and ammunition
is a dynamic and continuous process and is done in consonance with our threat

perception.
Audit of allotted defence budget

+1027. SHRI SURENDRA SINGH NAGAR:
SHRI SANJAY RAUT:

Will the Minister of DEFENCE be pleased to state:

(@ whether Government has utilized the funds allotted under budgetary
provisions for the modernization of "Armed Forces' during last three years;

(b) if so, the details thercof including the mechanism set up to undertake an

audit of allotted funds for this purpose; and
(c) the details of defence procurement deals signed during last three years?

THE MINISTER OF STATE IN THE MINISTRY OF DEFENCE (DR. SUBHASH
RAMRAO BHAMRE): (a) Details of funds allotted and utilized for the modernization
of Armed Forces under Capital Acquisition during last three years is as under:—

 in Crores)

Year BE RE MA Expenditure
2014-15 7514803 66151.73 65706.04 65862.38
2015-16 77400.69 65400.00 61699.39 6223554
2016-17 6989851 62619.36 64853.86 6825287

(b) Ministry of Defence is undertaking the following two types of Audit:—

(i) Internal Audit: It is conducted by Defence Accounts Department while
performing function of payment and accounting of all Defence expenditure.
In certain cases this is pre-audit i.e. before release of payment and in other
post-audit i.e. after payments have been realised. Internal Audit is a continuous
function as it is clearly intertwined with the payment and accounting functions
of Defence Account Department. The major findings of the internal Audit
are highlighted in an annual internal Audit report issued by CGDA.

TOriginal notice of the question was received in Hindi.



